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31.07.2017 — C.P. No. 186 / KB / 2015 — Joydip Chakraborty —Versus- Snomed
Pharmaceuticals Pvt. Ltd. & Others.

ORDER

Ld. Lawyer on behalf of the petitioner as well as respondent is present.

That both sides have entered into terms of settlement, which are to be acted

upon. Hence, prayed for some time. Heard prayer is allowed.

Fixed on 15" of September, 2017.
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